Title: Need to take action against the District Magistrate of Mirzapur for non-cooperating with the Member of Parliament.
MR. SPEAKER: Shrimati Phoolan Devi.
(Interruptions) *
MR. SPEAKER: Nothing should go on record except the speech of Shrimati Phoolan Devi.
...(Interruptions)
MR. SPEAKER: Please go to your seat.
...(Interruptions)
MR. SPEAKER: Nothing should go on record except the speech of Shrimati Phoolan Devi.
(Interruptions) *
eqE W™ | gAY o, 3 4 3ifw e # €, ot g ¥ A e
...(Interruptions)
SHRI SUDIP BANDYOPADHYAY: Sir, you had called me and | was interrupted by other Members. ...(Interruptions)
MR. SPEAKER: | have called the lady Member.
...(Interruptions)
MR. SPEAKER: Shri Prabunath Singh, please sit.
...(Interruptions)
MR. SPEAKER: Nothing should go on record except the speech of Shrimati Phoolan Devi.
(Interruptions) *
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MR. SPEAKER: Mr. Parliamentary Affairs Minister, | have received many complaints on this issue. Shrimati Renuka
Chowdhury and others have given notices on this. | think, the Government should evolve some mechanism to take
care of these things. Do you have anything to say from the Government side?

...(Interruptions)
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SHRIMAT | RENUKA CHOWDHURY (KHAMMAM): Sir, | should be allowed to speak on this issue.
MR. SPEAKER: | have already mentioned your case to the Minister.

SHRIMAT|I RENUKA CHOWDHURY : | should be allowed because | am the victim; she is the victim. We should be
allowed to speak on this issue.

MR. SPEAKER: | have also mentioned your case to the Government.
...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): As directed by you, | will take up this matter with the Minister for Programme Implementation
and see that it is implemented properly. All the allegations that have been made against the officials in particular will
be looked into, and, in general, we will ask the Minister concerned to look into this.

MR. SPEAKER: | have received a number of complaints from Shrimati Renuka Chowdhury and others.
...(Interruptions)

SHRI C.P. RADHAKRISHNAN (COIMBATORE): Sir, in my constituency, they do not want the people's
representative to move freely. They have already booked ten cases against me. The free movement of the people's
representative is being restricted by the State officials, as they like. ...(Interruptions)

Mr. Speaker, Sir, it is not only happening in U.P. or West Bengal, but is happening everywhere. You should protect
the rights of the Members of Parliament. You should take this issue very seriously, and you should protect our
rights.

SHRIMAT| RENUKA CHOWDHURY : Mr. Speaker, Sir, two women Members of Parliament from two different
Political parties have filed a Privilege Motion on this issue ...(Interruptions) The Officer concerned is still
misbehaving with us ...(Interruptions)

MR. SPEAKER: | have already mentioned your case to the hon. Minister
...(Interruptions)

SHRIMAT| RENUKA CHOWDHURY : Sir, | beg your pardon | should be allowed to speak on this ...( Interruptions)
Decision on the Privilege Motion is pending for more than two months now ...(Interruptions)

SHRI RASHID ALV : Sir, would | be allowed to speak after Shri Reddy? ...(Interruptions)

SHRI C.P. RADHAKRISHNAN : Sir, | want to raise a very important matter...(/nterruptions)



